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NOTIFI CATI O N
Dated Guwahati the td" )uly, 2022

No.HC.VII-31/2020 / 4937 /L Shri Bisr.rad€ep Baruah, sub-Dtvrsional ludicral Magi$,aE (M),

Dhakuakhana, is otrecteo to deal wlth $e ovll cases peMirE in the court of lilundff<unr
Jrdlclal Magisfate, 1i Oass, Dhakuakhana, ln addium b hls nomal duties, till regular Pocbng

d fficer at Dhakuakhana.

No.HCvIl-312020 / 4932 /A.In exercise of the po$rer ddegEted to u1e Hilh Court under the
provigm of Section 19 of the Bengal, Agra and Assam Ovil CourB Act, 1887 (as amended up to

daE), the ttigh Court is pleased to lnvest Shri Aswadeep Baruah with th€ polfler to W suits

cogr{zaue by the suct Ovil Co(lrts:-

(The p*er is petsnat to the OllLw @rwnd and nay E aercid by hlm at any

frti@.)

fl Ner,
S4'fua €aa4l,

R1)GIITTRA.B (vIG cE)

Memo No.HC.Vu-3 U Z02o /12iLlg2/t\
coo\/ to:-

1. The LR.rum- Commlsloner & Seoetary to U|e Go\it of Assam, ludldal Depaftnent,

Dspur, Guwahati,
2. The Prlncjpal Accountant General, Assam, Betbla, Maldamgast, Guwahati.

3. The Distsict aM S€sslons Judge, Lakhimpur, North Lakhimpur for informaBon and

necessary acuon.
4. The Regisilrar-olm- Pdncipal Secretary to Honue the Chief lustrce, Gauhati High Cotrrt,

Guwahau.
5. The Chief ludcial Magist-ate, Lakhimpur, North lakhlmpur for lnformaton and necessary

action,
6. Shri Bis;wadeep Baruah, Sub-Divtsional Judidal Magistrate (M), DhakuakharE for

lrformation and necEsary acton.
7. The Private Secretary to Hon'lre Mr, lusuce

Gauhau Hlgh Court, GuwatEti.
8. The Project Manager, Gauhati High Court, Guwahati for uploading in the Gauhati High

Court website.
9. The C.A. to Registar Generau Reglstrar (Admn.)/ Reglstrar (Vigllance)/ Regi*rar (Judiclal)/

Registsar (Estt.), Gauhati High Court, Guwahau.
10. The Deputy Dlrector, hinung & Stauonery, Assam Govt. Press, Eamunimaidan, Guwahau

for publicaUon of the Notification in the Assam Gazette,

Dated 16.07.2022
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